Sl No. __

Date:

Time:
(Only for office use)

LEGISLATIVE ASSEMBLY
NCT OF DELHI
STARRED QUESTION
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Dated: .......c..........

From

Shri/Smt. M.L.A.
To

The Secretary,
Delhi Vidhan Sabha.

Sir,

Under Rule 33 of the Rules of Procedure and conduct of Business in the
Legislative Assembly, | give notice of the following Starred Question for answer
on

Yours faithfully,

Member,

Legislative Assembly, Delhi
Name & No. of Assembly
Constituancy ___
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